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Deposit Money for Installation of 
Telephones in Rural areas

*86. SHRI S. R. REDDY: Will the 
Minister of COMMUNICATIONS be 
pleased to state:

(a) whether Government propose to 
reduce the Telephone Deposit money 
for the installation of Telephones 
atleast in the rural areas; and

(b) if not, the reasons thereof?

THE MINISTER OF STATE' IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI NARHARI PRASAD SUKHDEO 
SA I): (a) Yes, Sir. It is proposed to 
reduce the deposit in rural areas, 
where the telephone exchange capacity 
is less than 100 lines, to Rs. 100/- ouly.

(b) Does not arise.

SHRI S. R. REDDY: In view of the 
very low per capita income in the ru
ral areas, will the Minister consider 
reduction of deposit even to Rs. 50 or 
even free? Secondly, will he also con
sider the reduction of rentals in view 
of the poverty prevailing in the rural 
areas?

SHRI NARHARI PRASAD SUKH
DEO SAI: We have only consider the 
advance deposit money, not the secu
rity deposit and other things.

SHRI S. R. REDDY: Regarding the 
rentals^ I would also like the Minister 
to reduce substantially the rentals of 
telephones in the rural areas?

SHRI NARHARI PRASAD SUKH
DEO SAI: No, we are not considering 
it yet.

SHRI A. SUNNA SAHIB: Regarding 
installation o f telephones in the rural 
areas, may I know from the hon. Min
ister how many more telephone con
nections have been given so far?

MR. SPEAKER: Mr. Sunn a Safcb, it 
does not arise.

SHRI A . SUNNA SAHIB: Because o f  
the reduction being given, how many 
more applications are received?

MR. SPEAKER: Because of the re
duction, how many more applications; 
are received? Because of the reduc
tion have there been more applica
tion.'?

THE MINISTER OF COMMUNICA
TIONS (SHRI BRIJ LAL VERM A): If 
any specific question is asked, I wJl be 
able to answer. I want notice.

MR. SPEAKER: He has not got the 
information.
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Directorate of Agricultural Aviation

*87. SHRI SHIV NARAIN SARSO- 
NIA. W ill the Minister of AGRICUL
TURE AND IRRIGATION be pleased 
to state:

(a) w^eji the Directorate of Agricul
tural A viation  under the Ministry was 
set up;

(b) the annual ex p en cu .^ e  incur
red thereoh; and . „

(c ) whether it is a temporary De
partment?
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THE  MINISTER OF  AGRICUL

TURE  AND  IRRIGATION  (SHRI 

SURJIT SINGH BARNALA): (a) to

(c). A statement is laid on the Table 

of the Sabha.

Statement

(a) The Directorate of Agricultural 

Aviation under the Ministry of Agri
culture and Irrigation  (Department 

of Agriculture) was set up w.e.f. 13th 

January, 1971.

(b) The annual expenditure incur

red thereon year-wise is as under:—

Year Revenue
Expenditure

Capital
Expenditure

Rs. Rs.

1972-73 16,29,803-00 5,68,010-00

*973*74 .  28,49,27300 83,312-00

1974-75 34,36,666-00 47,61,480-00

1975*76 43>°3»”9o° 49,11,678*00

*976-77 .  49>96>°94*00 93.3o.963 00

1977.78 60,43,10400 4,77,017-10

1978-79  50,10,874 00 
(upto January 
*979)

*

(c)  Yes, Sir.
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SHRI K. LAKKAPPA: Though this 

question seems to be an innocent one, 

it requires a very  thorough  probe. 

There are private operators operating 
in this field.  The Government opera

tors <are not trained and are not func
tioning. Instead, the private  people 

are operating.  Will the Minister look 

into this as to why the private opera

tors are being encouraged?  Will he 

tell us how many private  operators 

are operating and spraying  success

fully?  Will the Minister see to it that 

the entire thing  is  streamlined  so 

that the whole thing is controlled by 

the Agriculture Ministry?

SHRI SURJIT SINGH BARNALA: 

There are private operators also. They 

are operating mainly with helicopters. 

Helicopters are more  popular  than 

our fixed wing planes.  Our Aviation 

Department has got only four heli

copters and We are using them. But 

the priviate operators are also using 

helicopters and it would not be possi

ble for us to eliminiate the  private 

operators. They  are  engaged  by 
some States,  corporations  or even 

some private people waen they need 

it and whenever  they  require  our 

services, that is also given to them.
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SHRI K. V IJA Y A  BHASKARA 
REDDY: W ill the hon. Minister
recognise spraying as part o f  the 
agricultural operations and w ill take 
the responsibility o f spraying by 
aircraft throughout the country and 
reduce the burden on the fanners?

SHRI SURJIT SINGH BARNALA: 
Sir, I agree with the hon. Member 
that spraying is a part o f the agricul
tural operations. But it is not possi
b le for the Government to take over 
the operations completely and do the 
spraying of all the areas throughout 
the country. W herever there is a 
necessity, when the Statement G ov
ernments and the farmers need it, we 
supply them the machines.

Action Plan for Flood Control In the 
Country

*88. SHRI SUBHASH CHANDRA 
BOSE ALLURI;

SHRI SURENDRA BIKRAM :

Will the Minister of AGRICUL
TURE AND IRRIGATION be pleased 
to  lay a statement showing:

(a) whether it is a fact that G ov
ernment are considering an action 
plali o f Rs. 1700 crores for flood con
trol in the country;

(b ) if so? how this money is to be 
distributed in all the States and how 
the plan is to be implemented; and

(c ) have Government made some 
blue print for this plan afcd i l  *># 
details o f the same?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH B A R N A LA ): (a) 
land (b ). A  W orking Group was set 
up by  the Government to suggest a 
programm e o f action for  flood control. 
The Report o f the W orking Group has 
been received and is under the consi
deration o f the Government.

(c )  N o Sir.

SHRI SUBHASH CHANDRA BOSE: 
ALLURI; M y first part o f the question 
is not answered. M y first question is: 
whether it is a fact that the, Govern
ment is considering an action plan o f  
Rs. 1700 crores for flood control in the 
country? That was the news item in 
the newspaper. What is the river- 
wise break-up of allotment o f funds 
to the States out of this Plan outlay?

SHRI SURJIT SINGH BARN ALA: 
Sir, I could not say definitely that 
the action plan of Rs. 1700 crores is 
being considered. But the report 
submitted by the W orking Group is 
under consideration, that is, many 
components which are being looked 
into and which would not be required 
right now, what amount is going to  
be spent for each State, etc.

SHRI SUBHASH CHANDRA BOSE 
ALLURI; In this connection, whether 
Kolleru Lake in Andhra Pradesh 
which is also affecting the neighbour
ing areas due to heavy rainfall is in
cluded in the Plan Outlay? When 
you allot funds to the State Govern
ments whether you ask them to spend 
that money for (any particular area? 
Whether any blue-print plan has been 
prepared by the Government for this 
purpose?

SHRI SURJIT SINGH BARNALA: 
Normally, the flood-protection and ir
rigation is a State subject and they 
have to do this w ork themselves. 
But we make some plans and the State 
Governments are also asked to sub
mit their plans and then they are 
examined and some Central assistance 
goes to the States.

SHRI SUBHASH CHANDRA BOSE 
ALLURI: He is saying that they w ill 
be giving some money under this 
Plan. But this amount o f  Rs. 1700 
crores is fo r  natural caljamities, flood- 
control, etc. Recently we had tidal 
wave in Andhra Pradesh and other 
natural calamities. This report I have 
read in  one o f the newspapers. I  
can produce it.




